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   Appendix - IX 
 

MINUTES 
COMMITTEE ON GOVERNMENT ASSURANCES 

(2023-2024) 
(SEVENTEENTH LOK SABHA) 

SIXTH SITTING 
(06.02.2024) 

 
The Committee sat from 1500 hours to 1545 hours in Room No. 216, 
(Chairperson’s Chamber), ‘B’ Block, EPHA, New Delhi. 

 
PRESENT 
  
     Shri Rajendra Agrawal -      Chairperson 
 
Members 
 
2. Shri Nihal Chand Chauhan 
3. Shri Gaurav Gogoi 
4. Shri Kaushlendra Kumar 
5. Shri Khagen Murmu 
6. Shri Santosh Pandey 
7. Prof. Sougata Ray 
8. Shri Chandra Sekhar Sahu 

  
 Secretariat 
 

 1. Shri J.M. Baisakh  - Joint Secretary 
  2. Dr. (Smt.) Sagarika Dash - Director  
  3. Shri M.C. Gupta  - Deputy Secretary 
   

 

 At the outset, the Chairperson welcomed the Members to the sitting of the 
Committee and apprised them regarding the day’s agenda. Thereafter, the 
Committee considered and adopted the following Four (04) draft Reports without 
any amendments:-  

(i) Draft Ninety-Eighth Report (17th Lok Sabha) regarding 'Review of Pending 

Assurances Pertaining to the Ministry of Women and Child Development'; 

(ii) Draft Ninety-Ninth Report (17th Lok Sabha) regarding 'Requests for Dropping 

of Assurances (Acceded to)';  
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(iii) Draft One Hundredth Report (17th Lok Sabha) regarding 'Requests for 

Dropping of Assurances (Not Acceded to)'; and 

(iv) Draft One Hundred-First Report (17th Lok Sabha) regarding 'Review of 

Pending Assurances Pertaining to the Ministry of Youth Affairs and Sports 

(Department of Sports). 

 
 2. The Committee also authorized the Chairperson to present the Reports 

during the ongoing Session. 
 
  The Committee then adjourned. 


